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HON'BLE MR. JUSTICE A.S. BOPANNA

HON'BLE MR. J

For Appellant(s) Mr.

Signature-Net Verified

Digital ys\gﬁe by
Date: 20 7.14

10:10:421S]
Reason: Er

Dr.
Mr.
Ms.

Mr.

Ms.

Mr.

USTICE M.M. SUNDRESH
Irshad Ahmad, AOR

Manish Singhvi, Sr. Adv.
Apurv, Adv.

Dhubhangi Agarwal, Adv.
Arpit Parkash, Adv.
Shubhangi Agarwal, Adv.
Milind Kumar, AOR



Respondent(s)

Ms.
Ms.

Mr.
Mr.
Mr.
Ms.
Mr.
Mr.

Mr.
Mr.
Mr.
Mrs.
Mr.
Mr.
Mr.
Mr.

Ms.

Mr.
Mr.

Mr.
Ms.

UPON hearing

Heard.

Shobha Gupta, AOR
Ankita Gupta, Adv.

Rana Ranjit Singh, AOR
Vivek Kumar Singh, Adv.
Ravish Singh, Adv.
Akanksha Singh, Adv.
Avijeet Kumar, Adv.
Abhilash Tripathy, Adv.

Ashutosh Dubey, AOR
Ashutosh Dubey, Adv.
Abhishek Chauhan, Adv.

Rajshri Dubey, Adv.
Amit P Shahi, Adv.
Gaurav Yadav, Adv.
Manish Dhingra, Adv.
Amit Kumar, Adv.

Arti Gupta, AOR

Anuj Bhandari, AOR
Anuj Bhandari, Adv.

Vipin Kumar Jai, AOR
Namita Choudhary, AOR

the counsel the Court made the following
ORDER

Arguments concluded.

Judgment reserved.

Written submission(s), if any, be filed by in three days.
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